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(2) a COpy or Administration Re-
POrt of the Kerala State 
Electricity Board, for the year 

1961-62 under section 75(lA) 
·of the Kerala ~  

(Supply) Act, 1948, read 
with clause (c) (iv) of the 
Proclamation dated the 24th 
March, 1965, issued by the 
Vice-President discharging the 
functions of the President, 
in relation to the State 
0' Keraia. [Placed in Library. 
See No. LT-4628/651. 

'CENTRAL EXCISE (£'EVENTH AMEND-
MENT) RULES, 1965 

The Deputy Minister in the Ministry 
of Finance (Shri Rameshwar Sahu): 
I beg to lay on the Table a copy of 
the Central Excise (Seventh Amend-
ment) Rules, 1965, published in 
No'ification No. G.S.R. 1159 dated the 
14th August, 1965, under section 38 
of the Central Excises and Salt Act, 
1944. [Placed in Library. See No. 
LT-4629/65.] 

12.01 hl'S. 

MOTION OF N o.-Cmn·IDENCE IN THE 
COUNCIL OF MINISTERs--contd. 

Mr. Speaker: Yesterday I had ex-
tended the time by one hour. I 
wanted to ac,ommodate Dr. Aney 
and Shri J, B. Singh .. , ... 

Shri Karni Singhji (Bikaner): Shri 
F. K. Ghosh was on his feet. 

Mr. Speaker: But I cannot help it. 
When objection was taken by one of 
the Members of the Opposition that 
there is no quorum, the House had 
to be adjourned. We will have to 
proceed with the reply of the Prime 
Minister, 

Shri Kami Singhji: Shri P. K. 
Ghosh was on his feet. 

Mr. Speaker: That is right. But 
what can I do? I also wanted to 
accommodate Shri J. B. Singh. 

Shri P.·K. Ghosh (Ranchi East): It 
is th1! convention that unfinished 
speeches are allowed to be finished 

the next day. I may be allowed to 
fimsh my speech. 

Mr. Speaker: I had declared yester-
day in the morning that the debate 
would be concluded by  yesterday 
evening and that We will have the 
Prime Minister's reply today. I have 
to apologise to the Members whom I 
have not been able to call though I 
did my best to accommodate them. 

~  ~  ,,"0 ~~ ('l'm'T): ~  

~~  1M ~ ~ ~  ~ I 

~ lh:T W aT ~ ~ f.!i '!i'tm ~ 
'1fT I Oi'I' ~  ~ ~ ~ ~~  aT 
~ ~  ~ fjf": # cwr fllWrT m 

~ 'ffif ~ ~  ~  I ~  ffilfcr 
# ?# <rrnt 'liT ~  lfi<f ~ ? 

~  'fI'fiC ~  ~ ~ ~ B-~  lf 
;;fllt ~  ~ 1:': ~  Oi;mr l:T '.; 'i 'fiT 
<fh;rif ~ ~ ~ I wro: ~  Cf";l'[ l:T 

~~ ~ q-;: ~  lft'lT m>: ~  'Q,'lir 

'Ii'T ~ 'i\If ~  <fT 'Q,tm:T eft 'li'ffli'r 
'Ii",T ~  ~ l-'t ~ I 

The Prime Minister and Minister of 
Atomlc Energy (Shri Lal Bahadur 
Shastri): Mr. Speaker, Sir, the Mem-
bers of the Opposition are free to 
move a No-Confidence Motion when-
ever they sO like. But I would merely 
like to say that to make it, more or 
less, a routine matter in every session 
of the House is perhaps not setting 
up a very heal thy precedent and 
especially in the present context ot 
things. I would merely say that this 
Motion is very regrettable. 

I am thankful to Mr. Masani for 
the few good words he spoke about 
me. We differ in our views tnd we 
belong to different parties, but this 
should not cause any bitterness at 
all betwelen us. We have worked for 
more than thirty years together and 
I think it should sustain our old 
acquaintance and friendship. 
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The main attack on our policies has 
been that we have made a very big 
Plan and this Plan will cause great 
diffioulti.s for us. As the House is 
aware, soon after our independence, 
we had to concentrate on the econo-
mic development of the country. 
Naturally this was the first and fore-
most task for the Government Qnd 
we have pursued it to the maximum 
extent possible. 

What was the context in which we 
decided that we should try to develop 
our country on a planned basis? Sir, 
we have, of course, our own ideology 
and our own policy, but we felt that 
we need not ha·ye a very dogmatic 
.approa-h but it was essential that 
there should be planned development 
and we felt-or the Government fell 
-that there should be regular Five-
Year Plans. 

aliI' problem is that our needs are 
tremendous. We have been subject-
ed to slavery for a long period and 
we find ourselves in an extremely 
miserable position because, wherever 
and in whichever direction we go, we 
find, that the country is backward; 
whether it is roads. ports, railways, 
power, electricity, industry, mines or 
any other field, we find that we are 
€xtremely backward and we have to 
catch up with the events. But we 
should also realise that, for that, we 
have to find the necessary resources. 
What are we to do if the needs and 
requirements are great? We have to 
fulfil those neds and requirements 
and, in fact, what we have planned 
for falls far short of fulfilling our 
needs and requirements. Whether it 
is the State Governments or even, if 
I might say so, the Members of Par-
liament or others, they all want the 
various things to 00 done and differ-
ent measures and steps taken to 
remove many of the deficiencies 
which prevail in the country. This 
compels us to have a bigger Plan and 
it is in this context that we find that 
we have to draw up a bigger Plan 
every time oocause we have to catch 
\lip with the tempo which the earlier 
Plans have created. If we do not do 

it, then it would mean the stagnation 
of our economy which would ul:i-
mately result in the misery of our 
people. We do believe 

Shri Hari Vishnu Kamath (Hoshan-
gabad): I am sorry to interrupt. Why 
did the Prime Ministe,. suggest one 
year's respite for consolidation? 
(lnterrgpt:ons) . 

Mr. Speaker: Order, order. 

Shri Hari Vishnu Kamath: 
Prime Minister had yielded, 
therefore, I asked the question. 
should my han. friends shout? 

The 
and 

Why 

Shri Maurya (Aligarh): When the 
Opposition Members were speaking, 
they were interrupting, but when the 
Prime Minister is speaking now, they 
want that we should not interrupt. 

Mr. Speaker: I would just request 
the hon. Prime Minis' er in regard to 
one thing. If he is prepared to 
answer- those interruptions, then he 
might yield, but if he wants to pro-
ceed uninterrupted, then he might 
continue, and j would ask the hon. 
Members not to interrupt. But when 
he himself sits down, then I ha·ve no 
option but to permit the interruption. 

8hri Dari Vishnu Kamath: He had 
sat down, and that was why I put my 
question. 

Mr_ Speaker: I would request hon. 
Members now not to interrupt. I 
presume that the hon. Prime Minis-
ter does not want to yield. So, he 
might be allowed to pro:eed uninter-
rupted. There should be no inter-
ruptions. At the end of his speech, 
if there is anything to be asked, then 
I shall permit a few questions. 

8hri Dari Vishnu Kamatb: He may 
not yield in future, but when I put 
my question, he had yielded. 

8hri Lal Bahadur Shastri: The hon. 
Memoor might as welI have waited 
to listen to my speech and then put 
his question. 

8hri Hari Vishnu Kamath: It was 
because he had yielded that I asked 
the question. 
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Shri Lal Bahadur Shastri: As I was 
saying, in the present circumstances 
we have no alternative but to go in 
for a bigger plan, because the coun-
try wants it and the country needs 
tremendous changes and great deve-
lopments. Even our industrialists 
will also, I have no doubt, want a 
much bigger plan. But, of course, 
they would like to depend on getting 
aid and help mere and more from 
foreign countries. Of coune, we can-
not accept that policy, because we 
have to depend more and more on 
ourselves. I do not mean to suggest 
that we do not want aid or heJp from 
other countries, but ultimately our 
objecHve has to be to reduce the 
quantum of help which we get from 
abroad. In fact, a much bigger plan 
was proposed in the Planning Com-
mission; various committees met and 
there was a suggestion to have a plan 
of about Rs. 27,000 crores first and 
then of Rs. 24,000 crores. 

Shri Ranga (Chitfoor) : Why not 
Rs. 30,000 crores? 

Shri Lal Bahadur Shastri: There 
was even a suggestion for a plan of 
Rs. 30,000 crores. But after having 
takeR everything into consideration 
we felt that we must look to the 
resources as well. There is no point 
in just being an idealist. Before we 

~  any plan, we must see what 
the resources are and how far it 
would be feasible to find both the 
external and internal resources. 
After having had talks with ' the 
Chief Ministers of various States we 
came to the conclusiOn that it w'ould 
be possible for them to find the 
necessary resources which had to be 
found from the states, and the Centre 
also would be in a position to find the 
necessary resources. So, in these 
circumstances, We agred to this 
figure of Rs. 21,500 crores. 

However, I must say that we will 
have to keep a constant watch on the 
resources position. and if we find that 
necesary resources are not forthcom-
ing we will have to review the posi-
tion. I do not think that this would 
happen, but yet I would like to say 

that we must find the necessary re-
sources; but if we do not get them, 
whether by the states or by the 
Centre, then we will have to review 
our position most carefully. In faci, 
'every year at the time of the presen-
tatiOn of the Budget, the resources 
position will be carefully examined. It 
is necessary that we tap new resources 
and new sources. I know there will 
be taxation. We will try to get funds 
from our public sector projects 
through their earnings. There will 
be savings. All these elements will 
help in finding the necessary 
resources. 

I have, however, a feeling that in 
regard to taxes, we can certainly tap 
new avenues. But in some cases, we 
have also to consider if a particular 
taxation measure has not reached the 
saturation point, and if it means al-

~ a no-return. then we have to 
review the position. We have to 
consider it. because what we want is 
a constant flow of money and rescur-
ces for our plan, and we shou1d not 
certainly give the impression that 
there has to be taxation for taxation's 
sake. 

We will also have to be very care-
ful in regard to our foreign exchange 
position. We do not know what we 
will get from other countries with a 
view to finding necessary fOreign 
exchange resources for the plan, But 
yet the picture does not seem to be 
very dim; the prospects seem to be, 
on the whole. fairly satisfactory. 
However, I would not like to express 
my views categorically one way or 
the other. Yet an effort has to be 
made, and our Finance Minister 
would soon be going to the United 
States and to some other countries 
with a view to discuss matters and 
see that necessary resources are mad'e 
available for the Fourth Five Year 
Plan. 

Of course, in a socialist society, ftte 
public sector has to receive the high-
est priority. I would not like to say 
much as to how our public sector prO-
j ects harve functioned 

Shri Hari VishBu Kamath: Not 
worth saying. 
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Shri Lal Baliadur Shastri: But as 
far as I can say, except for a few 
projects, on the whole the other pro-
jects have functioned very weil 
indeed. 

Shri Ranga: Question. 

8hri Lal Babadur Shastri: ln fact, 
the Finance Minister the other day 
mentioned the figures, the profits 
and "arnings from the public sector 
projects. If we do not have the 
desire and necessary strength to run 
these public sedor projects profitably 
-it is not merely a question of 
ideology-we will certainly have to 
reconsider. But I have no doubt that 
in a few years, in course of time, our 
public sector projects will be doing 
much ~  than the private sector 
projeds. We have made conSider-
able improvement in management, and 
we will ha'le to effect further im-
provements, ·but it is necessarv that 
the public sector projects ~  
cover as many areas as possible. Of 
course. we have the private sector 
projects, and they have to play their 
own role. I would say that Govern-
ment will try to help them as much 
as it can in order to achieve the 
targets which have been prescribed 
for them. 

Shri Masani paid compliments to 
Pakistan for the progress they have 
made. I do not grudge it. 

Shri M. R. Masani (Rajkot): I did 
not. somebody else perhaps. 

Shri Lal Babadur Shastri: Perhaps 
-someone else said it. I would not 
like to gO into details, and, I do not 
want to compare ourselves with other 
countries. Still, some kind of pro-
paganda is being carried on. and 
therefore I thought I shOUld make it 
clear as to what kind of progress Pak-
istan has made. It is only after a long 
period of very slow growth in the 
1950's that Pakistan's economy has 
begun to grow rapidly, at over 5% per 
annum since 1959-60. Agriculture 
which grew only by 1· 3 per cent per 
annum in the 1950's shows a rate of 
increase of Jo 5% s:ncp HJJ!1-':. 
which is about the average rate of 
growth of Indian agriculture over a 

fliClch longer period. The rate of 
growth in India in 1964-65 was 7:33 
per cent. according to estimates just 
published. 

No less irr.portant is the fact that 
Pakistan's development had been aC-
companied by a much greater dis-
parity in income h2tween the poor 
and the rich, and I shall quote what 
NIr. R. F. ~  ~ writt":l1 ]11 The 
Tim,es, ~ ~  \JJ1 August ~  He 
had said: 

"In the economic sphere there 
is great activity and on the whole 
the country gives an impression 
of expansion. There are more 
jobs and more moneys in people's 
pocket, but the disparity bet-
ween the rich and the poor has 
increased alarmingly. The differ-
ences in their living conditions is 
glaring. 

"The rich areas are remarkably 
c'ean and the poor disgustingly 
<:lirty. On paper vast sumS of 
money are allocated to improve 
conditions, but aU too often the 
money finds its way into the pri-
vate pocket" 

8hri Vasudevan Nair (Ambala-
puzha) . Where is the difference? 

Sliri Lal Bahadur Shastri: do 
not ·cay that We have completely re-
moved all disparities. There are dis-
parities in our country, Of course, 
there is a section whiCh has reaped 
enormous benefits. and yet our effort 
has been to make an all-round deve-
lopment, all-round progress. There 
are sections in our country which are 
suffering or have suffered, yet it can-
not be denied that a very large num-
ber of our people, their size is very 
great, have benefited by our plans 
and programmes. I would also like 
to add that compared with our popu'a-
tion and with the area, Pakistan has 
got almost double the aid which we 
have received from other countries. 
That is a factor with which greater 
development is possible. 

I know that we are facing a diffi-
cult situation in so far as food is con-
cerned. It has cau:ed US great con-
cern during the last month and a half. 
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Thi-s is rather a strange situation but 
unfortunately there has been a short-
fall in the rains. This caused a 
special k'nd of situation creating 
doubts in the minds of the farmers as 
'\Tell a' traders. The result is that 
there has been a shortage of food-
grain> in some parts of the country 
and there have been special difficul-
liss in certain pockets. Luckily. we 
l;ave now got the rains and it has 
give" some relief. It has to be realis-
ed that the bigger wholesalers and if 
I may say so big farme,." have got 
focdgrains with them and they will 
h,,·c to be tackled .  .  . 

Shri Ranga: Question. 

Shri Lal Bahadur Shastri: I know 
there will be some difficulty in handl-
ing the big farmer's but the State Gov-
emments have no alternative, the 
State Governments will have to 
handle and tackle the big farmers; 
they should try to pursuade them, 
whatever the methods be. But this 
has to be tackled and they have to be 
handled. 

Secondly, we are getting imports 
and we expect to get adequate im-
ports and we will try to help the area·, 
whiCh are in difficulties and try to 
help them as much as we can. This 
is of course the 'Short term remedy. 
Immediately we have to do these 
things. Ultimately it is only greater 
production which will solve this pro-
blem and We attach the highest im-
portance for that to the agricultural 
secfor. Mr. Masani said that our al-
location wa; rather very small and he 
mentioned this in .. percentage. In 
terms of percentage it may not be 
large as compared to what it was in 
the Third Plan and I would merely 
like to tell him that in actual amounts 
the allocation is double. For instance 
in the Third Plan the allocation WaS 
Rs. 1091 crotes. Now, in the fourth 
Plan, it is as. 2,400 crores. In irriga-
tion. power and rural works and re-
habilitation and two or three other 
items which are connected with agri-
culture, there has been consistent in-

crease' there are big increases in the 
fourth' Plan as compared to the third 
P:an. If irrigation, power, small in-
dustries transport-ail connected with 
the ~  areas-if all these various 
items which directly benefit agricul-
tural production are included, it will 
be found that the total figure comes to 
Rs 4 387 crores a, compared to 
Rs: 2.'141 croreS in the third Plan. So, 
the allocation is quite big. 

The point i's whether it would be 
possib' e for this sector to absorb all 
this amoulli of money; if it would be 
absorbed, naturally we will feel very 
happy. Not only that. I am prepar-
ed to say that in ca 'e there is any 
dearth of money fOr the agricultural 
sector, it would be found: and it would 
naturally be given the highest priority. 
Secondly if there is to be any cut in 
any field. it will not be done in the 
case of agriculture. We may have to 
do it in some other sector but not in 
agriculture. 

I would also like to say that what I 
had suggested was that in the first 
year of the fourth Five Year Plan, the 
highest aTIocation will be made for 
agriculture. I had said that the' 
Planning Commission ~  give 
thought to it and also that they should 
prepare an integrated plan of agricul-
ture. I do not know how it has ap-
peared in the newspapers. I d'd not 
get either any oral or written infor-
mation frOm the Planning Commission 
that they did not agree with thi's ap-
proach. What has appeared in some 
newspapers is absolutely incorrect. In 
fact. as I <"aid, the Planning Commis-
sion is preparing an integrated plan 
of agriculture with the necessary in-
puts and all that; they should prepare 
a co-ordinated picture of agricultural 
development. They are doing it, and 
I have no doubt that the plan that 
they will draw up for agriculture will 
certainly put agriculture on a sound 
footing, 

A reference has been made tt> 
planning. It has been said that the 
biggest evTI is perhaps the planning at 
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our country's economic development 
and for that perhaps the P.lannmg 
Commis-ion is ~  responsible. I 
would merely say that in this vast 
country, \\·ith enormous problems, v:e 
cannot go ahead with the econonuc 
development without having a plan 
with us. And if there is no plan, we 
will pre-oent a distorted picture ~ 

our economy. I would like to tel! Shn 
Masani that it is not only the socialist 
countries who have got planning 
bodies. Even iT< the United Kingdom 
there are two bodies which they have 
. oet up far planning. 

Shri R:mga: Are they super-Cabi-
nets placed on top of the Government. 
(Interruption) . 

Shri Lal Bahadur Shastri: It is not 

a super-Cabinet. 

Shri Ranga: You are only a nomi-
nal Chairman of the Planning Com-
m;ssion. (Interruption). 

Mr. Speaker: Order, order. 

Shri Lal Bahadur Shastri: The 
Planning Commission has been given 
its task, and it has to complete that 
task It has completely to follow the 

~  of the Government. There is 
absolutely nO reason to suggest that 
they can superimpose their views on 
the government. But certainly there 
i3 constant consultation and discussion 
and more or ~ we agree amongst 
ourselves. Generally We find that we 
see eye to eye with eaCh other. As I 
s·aid U.K. France or other countries 

~ a planning agency. Besides that, 
I might add that the World Bank, to 
which I think Mr. Masani will attach 
importance. also has suggested that 
there should be a proper plan for 
development. They will consider 
giving aid or loan only if a country 
has got a proper plan for development. 
In the circumstances, to BUggest that 
planning itself is sc>me kind of evil 
will not be correct at all. To some 
extent, I think with some reservation, 
Mr. Dandeker agreed with it. 

We have to iiepend more and 'mare 
on ourselves and we must contribute 

the maximum, the country will hav; 
'0 give the maximum, in the form ~ 
taxes or in other forms. Tne Imposto. 
which have been levied might be 
heavy, but yet it is an ~ of 
the fact that We want to contnbute 
Our best for the fourth plan and for 
helping in building up our economy. 
These imports dO not to!,ch the com-

nl0n ma!1 at ~  

Shri M. R. Masani: 

Shri Lal Bahadur 
needs or items which 
siLes of life . 

Question. 

Shastri:. . .. .)1" 
are daily neces-

What is more important is that in 
the fourth plan, we must see that 
there 113 no deficit financmg. In-
flationary tendencies have to be check-
ed and curbed. So, even if we have 
to undertake some burden-. We should 
be willing to do so, SO that at least 
there is no further inflation in our 
country and the prices are contained 

within a reasonable Jimit. 

There is some doubt in the minds of 
the peop'e whether these imposts or 
checks on imports might not affect our 
production. There is ~  substance 
in it We will certainly have to con-
side; as to what steps should be taken 
so that the increase in production is 
not handicapped. Naturally for raW 
materials and components. we need 
free foreign exchange and special 
efforts will have to be made to get it, 
so that production, specially in small-
scale industries and even bigger indus_ 
tries, does not suffer. 

Of course in a regulated economy, 
there have to be controls and some re-
gulations and checks. But I do feel 
that we have also to review side by 
side whether certain controls could not 
be lifted. After all, firstly. it is neces-
',ary that there should be minimum 
checks anct counter-checks in so far 
as the setting up of industries is con-
cerned. And secondly, as I said if 
necessary, ~  in certain:"""'f 
course, where it is absolutely essen-
tial--cases may be lifted. For 
example, we have recently lifted con-
trols over some special qualities of 
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sleel and pig iron, and we have also 
decided it in principle that cement 
woul? be de-controlled except for 
the q-;'antity which is needed by the 
Gover'lment. So We have to keep 
under conslant review the kind of re-
gulations checks and controls we 
have, ~  it ic essential that pro-
duction should increase and nothing 
will help the country more than in-
creased production in different direc-
tions. 

Sir I must say that 
which Shri ~  

the picture 
painted the 

other day was as if there had been no 
progress at all and this country is 
just going to ruins, I would merely 
,;ay that over the period of 14 years 
-since we embarked upOn planned eco-
nomic development the real national 
income of the country has gone up by 
about 69 per cent, despite increase in 
population, The real income per head 
of the population increased by about 
27 per cent ,  ,  , 

Shri Hari Vishnu Kamath: What 
about the distribution of that? 

Shri Lal Bahadur Shastri:"" pro-
duction of foodgrains has gone up by 
over 54 per cent, the agricultural pro-
duction as a whole rOse bY about 40 
per cent """ (Interruption) "" in 
1963-64 the per capita availability of 
cereals, cloth and a range of manufac-
tured articles hal gone up since 1951, 
industrial production as a whole ha's 
been diversified and has increased by 
over 145 per cent, the generation of 
electricity is nOw five times more than 
what it was at the beginning of the 
First Plan, Hardly any crude oil was 
produced or refined in 1950, In 1964 
the figures were 2' 2 million tonnes 
and 9 million tonne, respectively, The 
productiOn of steel presents a similar 
picture and in the matter of extension 
of irrigation facilities what has been 
done over the three Plan-period re-
presents much more than the prog-
ress over half a century and in fact 
more than which preceded it. At the 
beginning of the First Plan the total 
gross area irrigated from all sources 
was about 55,8 million acres, Major 

and medium irrigation schemel taken 
UP in the first three Plans have alone 
a;' aggregate potential of about 44 

mi'lion acres, 

Shri Ranga: How much is going 

waste? 

Shri Lal Bahadur Shastri: With 
what we propose to dO in (he matter 
of additional irrigalion facilities over 
the Fourth Plan, all but a ~  pro-
portion of irrigable area in the coun-
trv wourd be provided with irrigation 
f;ciJ'.ties, In this field, our achieve-
ments could perhaps compare with 
the best el-ewhere, Simultaneously, 
there has been a large expansion in 
social services and transport capacity, 
When all i3 said and done, this, in the 
aggregate, represents no mean order 
of progress (Interruption), 

I do not mean, Sir, to sugge:t that 
everything is satisfactory, We have 
to make considerable progress (In-
terruption), And, we have to tackle 
the much more difficult problems the 
country is faced with, I might, Sir, 
add that what is more important here 
is the implementation of our pro-
grammes and policies, It has often 
been said that we have been lackin,:; 
in proper implementation and execu-
tion of our programme, and policies, 
We have been looking into this matter. 
There have been various study group:! 
functioning, But I have often felt 
that, perhaps, these patch-works ,)1' 

these small efforts are not going to 
meet the situation, and I am of the 
opinion that there should be a high-
power commISSIOn to gO into this 
matter (Interruption), Becau :e, it 
must cover the whole gamut of ad-
ministration, There is the Secretariat, 
there are the directorates and, the.' 
we have also the administration in the 
districts, I think both these aspecU 
are very important and they must be 
tackled by a commission which would 
be sufficiently powerful, I have no 
doubt that jf We have a commi,gion 01 
distinguished people, it will produce 
adequate results, Thdr recommenda-
tions will be such 'IS would help in 
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Improving our administration in 
building up our Secretariat and ~  

in building up the service. working 
in the field. So, in this context, I rh 
hOPe that this propo3al will generally 
be endorsed and approved and I thi"K 
it i c an important proposal (Interrup-

tion) . 

1 would not like to say much on 
other matters but I have mere'y to 
request this House and also the people 
outside that we are at the present 
moment involved in a grim struggle 
with Pakistan in Kashmir and thL, is 
" time in which we shollid get the sup_ 
port and co-operation of all. 

Shri Ranga: You must deserve it. 

Shri Lal Bahadur Shastri: 'It is 
essential that nothing should be done 
which would in any way help Pakis-
tan. Any disunity here in the coun-
try or any kind of strike will be .... 
_ . (Interruptions). 

Mr. Speaker: Order, order. There 
"hould not be a running commentary 
from so many quarter". Let us hear 
the Prime Minister quietly. It is not 
a dialogue that is going on, it is a 
reply to a debate. It is not a dialogue 
that everywhere it should be inter-
rupted or private conversation shOUld 
be indulged in. 

'lit ~ ~ ~ ~  

;;;m ~  if 'f'IT lft ~~ ~ ? 

~ ~~ : 'q':'<r'f ~ 'f>\l:'fT 'IT 'li'l'[ 
~  I fsre:;f' ~ ~ 'li'T ;q-q;ft 00 
m,T ~ '1'1<: ;m <rm ~ 'f'TTT omr 
'I'<! ~ ~  

Shri Lal Bahadur Shastri: Sir, 
'!Would like to say, I do not know it 

:980 (Ai) ~ 

the hon. Members realise the gravity 
of the situation. I am really amazed 
over it. After all ... 

'lit 'f!J fu1ni ~  : ll"TR -.r ,1''r ofr 
~ ~~ ~ ~ ~ fir; ~ <'I'TIT ~ 'li'T 

T[<'.:rr<:"dT 'li'T 'l'll:T ~  ~  ~ ~  

~ ~ ~ f'li' ~ '(If, :pr ~ q;'( I 

'lit ~ of <fIrer 'li'T ~ 'f'l'T 

~ 'I>Tct ? 

~~ ~~ : "'" mtr <To m1i I 
~ ~ ;r ~ ~ ",,""'T ~ 

~ ~ I 

"1l "'! ~ : of ~ 'fl;;f ~ ~ ~ 
f'li' ~ <'I'T-T 'fl"limrr 'li'T ~ ~ ~ 
~ erT ~ ~  'Ii'! If'[lfil ~  ~ I 

Shri Lal Bahadur Shastri: I say it 
and I repeat it, because ... 

"1l '(i1tm ~  ~  

~ 'lOffi mtr ~ ~ I '-1TI ~ ~ 

'Ii'! ~~ ~ erT ;flfer 'ffi.mf f'li' mtr 
ffi rniI'T ~ ~ ~  f'li'tr ~ ~ 
'flq:it ~ ? it!1T ;r ifli'T ~ f.llriur 
~ ~ ~  q':;mr, ~  1I'it!1T 'fh: ~  

it 'fTfT l'[T W. ~ ? 

Mr. Speaker: Order, order. There 
can be only one Member 'In his legs 
at a time. We cannot proceed in this 
manner. I have said it again and again 
and now I am repeating it .  .  . (In-
teTTUption.o) • Now I will ask every 
member to sit down. 

"1l '('(1(<<qIIi ~  ~ ~~  

1I'iIT'f -;{ <1T lPf ~ 'f[;;f <'fl'fT ~ ~ I 
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~~ ~  : mi\:, 'lfrh I 
lfTififr:r;qcrrq ;;f"5 ';;nli I 

"'lr ~ ; ;;;0<1' ,1 ~  if 'IT'!" '111 
~  :;:rr r1r ~ ft:' .1 ~  ·,l\fr ~ ~ u;q--

~ "' i'f,.ir 'N:!, ~  '111" f"i'f 
lRCf ;fTr:rri 1'>f 'ff.;r,'1·;r '111" rrt: ~  

'3'1 'fiT ~  if ~  'f; ~  ,,<:'Ii 

"IT ~ ~ I (InterTUp:ionsl. 

~ ~  : -':'9' Gf''f;1 l1T'f'fTIl 
W;:f!l' " n''t'f ~  '=t.fT ~ I ~  lfr,:l1-

firf'ffCl: 'l'T "i'llif ¥iff ~ I <rR iT 
;itT.T ';:1'1 <n: % >;f'lfr m ~ m ~ I 

~  ~ ~ h ~  I 

~ l'f'! ~ : 5I',Hif ~  ~  

'l'1"'.:I''I'',.r",''r ~ ~ ~ ~~

Gf'iff Q"f ~  ~  ~ I ~  f'l'll 
wem <n: ? f'l>if ;£11:, 'f; fuq; ? 

Shri Lal Bahadur Shastri: I must say 
that I do not expect any support from 
the hon. Members of the Socialist Party 
.  .  . (interruptions). 

Mr. Speaker: Order, order. If three 
members stand up and talk at the 
lame time, I will have to take some 
action. 

~ ~~  ~  

~  (tlIf 'fit ~ f'l' <1« '1') ~  m-r 
;;nit I (Interruptions). 

~ ~ ~  

iPIn:T ~  "IT&. ~  <it 'FI' 'l'T WFf1" 
;f1f., ;m;rifr "ITf ~ I 

~~  ~ ~~~  ••• 
(Inte-rruptions) . 

a'RIlR ~  : wn: ~ ~ 
~  <mi ifm ~~  <TT 1!$l ~  

~~  I ~~ ~~  ~ 

iff" ~  w;:f1t 'i; mf'li'f; '{t lfr ~ 
'3if 'liT ~ 'Iii I (InterTUpdons). 

~ ~~  lffl'T'f*iT.r"f 

'1ft ~ ~~  ~~  ~ <;lFf'ft '1>1 
~ ~ ~  '!I'rt 1!"'" ~ 
~  ~ ~ '11i[a-~ I 'ffl" 'l'l!<ffl' 
~ ~ 'ff<!:T '1'1" ~ 'fit ~ ~  orr 
f'l' -ur{l<fdT 'ih: 1ll'fT;;fm" 'l'f qTtf 
~ I Gf'q: ~ ~ 'i>f ~ '1fT<: ~  

~ ~ I ~  l. 

'''IT ~ : w;C(<< ~~ ..• 
(Interruptions) . 

~ ~  : lj-it 11T'f;fr.r W;:M 
~ ,m-m 'l'ill" ~ fti ~ it i9rT R' cir 
~ ~  if A m I lfT'f;fr.r ~  if;: 
OTfIJ I 

Shri Huumanthaiya (Bangalore-
City): Action has to be taken. 

Mr. Speaker: There is a limit. I have-
abstained and restrained myselJ: aU 
this time. 

~ ~ ~ : ~  lfl:lTif liofi 
~  ~ ~ ~ ~ ~ 

~ ~ ~  ~ I (Inte-rruptions) . 

.-it m ~ ~ ('3'''*if): m;>i1W 
~~  (t"lT <m:-<lT·qfrcrr ~ I iru ~ 

~ ~ ... 

a'RIIR ~~ : m;;-;fm ~  .fa, 

~ I ~  ~ \l:T ~ ~  it <i!I'!>T ~  

~~ I 

~ ~ ~ ~ 

<m:l '!>T «.,-!f11f ~ ~  ~  ~ ~ 

"u&¥fllT ~ I 

a'RIIR ~  lfll""{ 1'fTififTlf ~ 
~ ~~  Wf ~ ~ ~ 
~ ;;rrif I (I nterrup; ions). 
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I5il' ifT11lt : ~ lTG:rc;:;-, .. 

~ ~ ~  : l, ~ <, 1.,-;f, l! "",1;' ~ 
'f,"(;T ~ f", '>1"'1' qQ" ~  ~  "1T@" ~  

crt q<i ~~ ~ ~  I it "r ",·Iir "cr..ft 
~ 0~ I mfl\ ii"ri ~ ,zili"1TI('?: I 
",T ii"{Q qT,-'lT<: "riot 'fiT 'filT 'l(f<"fGl" 

~ 

~ ~  ~  ~ 

~ There ought to be some limit. 

Shrl Lal Bahadur Shastri: I am 
sorry for what has happened. I shaJl 
not take more time of the House. 
However, I would jj,ke to say that any 
kind of activity which leads to viol-
ence, or which would be inciting viol-
ence in some form or .another would 
be most unfortunate in the present 
circumstances. 

Shri S. M. Banerjee (Kanpur): In-
cluding firing. 

Shri Lal Bahadur Shastri: There 
can be meeting$, protests, demonstra-
tions and processions. We have no 
objection to any kind of opposition 
which is more or less peaceful and 
we will certainly listen to their 
views. 

Shrl Harf Vishnu Karnath: But 
meetings are banned. 

lift "'l! fm : ~ 'IT <'fT5t-
~  '!i'r 1'rfcr ~ ~ I 

Shri La! Babadur Shastri: Of COUNe 
it would be left to Government to 
decide its course of action. Any kind 
of violence would be most unfortu-
nate, especially in the present cir-
cumstances and it would be exceed:' 
ingJy ~  for the government to 
put up with it. -

In regard to Kashmir I do not want 
to say much. I have already expres-
sed my vi . .:Wls on what course or line 
of action we propose to take in Kash-
mir. But these incidents, our captur-
hg of certain posts, should not put 
us in a state of complacency. The 
situation is much more difficult ami 
much more grave. It is not ,roing to 
be a ~  affair; it is going to 
be a prolonged thing. Therefore, we 
have to prepare our country to meet 
this menace and to meet ~  situa-
tion. In this any help or support 
from any quarter, even from those 
who oppose us, would be most wel-
come. 

We are paosing tlrrough critical days 
end weare passing through fire. We 
have no doubt that it is fire. But I 
would only like to say that this Gov-
ernment, v:hich is passing through 
fire. will come out of it much bright-
er and much more stronger. In the 
fo M of this opposition motion I want 
to tell the House that it i< this Gov-
ernment and the partv to which we 
belong which will deliver the gllods. 

Shri M. R. Masani: Mr. Speaker, 
Sir, when I opened the debate I had 
expressed the hOpe that the House 
would focuss its attention primarily 
on the home front which, in my view, 
requires careful examination, and I 
am very glad that, by and large, and 
in particular in the reply of the hon. 
Prime Minister, that emphasis and 
that focus have been maintained. I 
wish I ~  say that the issues that 
have ~  raised have been adequate-
ly or sqtisfactorily answered. 

We had alleged, in eo fa,. as the 
primary issue of food is concerned, 
that agriculture has been cruelly neg-
lected in the last two Plans, and that 
the next Plan proposes to repeat that 
neglect. The hon. Prime Mini,ter has 
tried to refute that charge by mell-
tioning the figures Of actual alloca-
tion and not the percentage and by 
mentioning that while the percentage 
had not risen beyond 22.2 to 22.8 per 
cent for irrigation and agriculture. the 
actual allocations were larger. The 
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actual allocations are given in the 
Memorandum on the Plan at page 11, 
that in place of Rs. 1,700 crores there 
are Rs. 3,400 crores, that is double 
But what does this double mean? 
This double is in a doubled Plan. 
The quantum of the Plan has gone up 
from Rs. 10.000 crores in the Third 
Plan to Rs. 20,000 crores in the Fourth 
Plan. So, the percentage is the same. 
You have doubled the allocation in 
twice as big a Plan. Even though you 
have said that you will give it prIori-
ty, you have kept agriculture right 
at the bottom. as in the Third Plan. 
These absolute allocations are mis-
leading in many ways. During the 
last five years the rupee has depre-
ciated to the extent of 35 per cent. 
So, these allocations have to be cut 
down. if I may say so to the hon. 
Prime Minister, by 35 per cent if we 
really wish to know how badly he has 
bE'en misled be the Planning Commis-
sion. 

I had asked two questions of the 
Food Minister, both of which he has 
failed to answer. One question I had 
asked was what deliveries have you 
made from the 3 million tons whioh 
you have col'ected during the period 
of rising prices and great distress to 
our people during the last few weeks 
and months? No reply was given to 
thot because. as I said, the Govern-
ment of India is the biggest hoarder 
in the country today. I asked another 
question. I a,ked the Government 
whv the Agricultural Prices Commis-
~  una.nimous rejection of maxi-
mum prices for rural products has 
been ignored. Whv have the Govern-
ment not ~  the unanirn0Ug de-
cision of the Agricultural Prices Com-
mission that whne there may be 3. 
1T1;nimum price t.here may ~ nc 
maximum prine'? No ~  

was given. The Food Minister made 
a long speech but forgot to answer 
these two points. 

I am not surprised because, in the 
last few davs Government have taken 
a major defeat On the food front. 
One of the three experts whom thev 
themselves selected to form the Agri-

cultural Prices Commission has resign-
ed in protest. The day after I spoke 
in this House pointing out that' the 
Commission was being ignored, one of 
the three Members has put in his 
resignation which has been accepted. 
The Member who has resigned is Dr. 
Raj Krishna, one of the finest econo-
mists in the country. In his letter of 
resignation to the Food Minister, he 
says: 

"He had also serious doubts 
not about the logical necessity 
of rationing but about the work-
abi'ity and some of the economic 
and welfare consequences of it in 
the conditions in our country." 

Then, he goes on to say: 

• .. it would be verv odd for 
him to oppose the fixation of maxi-
mum prices fOr certain types of 
transactions and at the same time 
to help in the determination of 
maximum prices and to oppose the 
~  of zones and then 
to help in the determination of 
the "right" quantities of "ex-
ports" and "imports' of of every 
State in India.' 

He ends up by saying: 

"It is very distressing for me 
to read reports of distress which 
could. a('cording to my reasoning 
be less with 3 different po1il7. 
and yet to be asqociated with the 
pursuit of the present policy." 

Here is a vote of no-confidence in the 
Government from one of their expert. 
chosen for his expertise in this very 

field. 

13 hn. 

In so fa!" as planning is concerned, 
our criticism is not that there is plan-
ning in the country. Mr. Dandeker 
hils vel'" clearly explained that from 
J 959 we have been saying that the 

~  Partv believes in P1a'1-
ning. But is believes in a diffE'reEt 
kind of planning. My hon. friend 
the Prime Minister now referred to 
the British puttern of planning. We 
have said for yearS that that kind of 
planning, the National Economic 
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Development Council in England, is 
exactly the kind of democraticplann-
ing that we want in this country. We 
do not want the kind of planning that 
has been borrowed wholesale fl'om 
the Soviet Union because the essen-
tial difference between the Soviet pat-
tern and the Western pattern lS that 
one is coercive, the Command Eco-
nomy, and the other leaves it to the 
people to follow the Plan or to show 
that the Plan is wrong and to improve 
on the Plan. What do we specifically 
suggest? We suggest that the present 
Third Five Year Plan, most of whose 
targets are not fulfilled today, should 
be allowed to continue for two more 
years so that the maj ority of the tar-
~  might be fulfilled and then, of 
course, another Five Year Plan may 
be taken in hand after proper consi-
deration. That is the concrete pro-
posal which I put before the House 
and the Government. They have not 
.hown by one answer what is wrong 
with this proposal. If they want a 
very orthodox precedent, let me re-
mind them of Mr. Khruschev's exam-
ple. Mr. Khruschev did exactly this 
when he took over from Stalin and 
found the country in a mess. He 
• aid then, "We have not fulfilled the 
present Plan. Let us extend it by 
two years and make it a Seven Year 
Plan. When we finish it, We will 
move on to the next Plan." Here is 
the Communist leader of the biggest 
Communist country providing a pre-
cedent. They do not have to follow 
our advice let them follow those 
whom the; have followed so far. This 
proposal that we have made has not 
been rebutted and not a single argu-
ment was advanced by the Treasury 
Benches to show what would go 
WTong if the Third Plan was elonga-
ted for two years and properly com-
pleted and that time used ,for a little 
rethinking and little heart-searching 
as to where we are going and how we 
are doing. 

There is today the jungle of con-
trols. It paralyses initiative and in-
creases comotion. Every control 
means an add-itional opportunity for 
corruption. As far back as 22nd 
April, a Memorandum was presented 

by the Opposition in Rajasthan to my 
han. friend the Prime Minister. It 
made .charges against the Chief Mini-
ster of Rajasthan of misdeeds, bla-
tant acts of corruption, gross misl'ule 
and naked acts of favouritism, I 
am informed by the memorialists that 
although this was submitted on the 
22nd April to the Prime Minister, he 
has not vouchsafed them with a reply 
even today. That is how when YOIl 
go in for a regime of excessive con-
trols, even if you are good people, 
you are driven gradually into conniv-
ing at corruption and shielding the 
guilty, Mahatma Gandhi, and nobody 
knew tha rural masses in the coun-
try side better than him, repeatedly 
attacked controls. This is what he 
said on one occasion at a prayer 
meeting: 

"Control gives rise to fraud, 
suppression of truth, intensifica-
tion of the black-market, and to 
artificial s.carcity. Above all, it 
unmans the people and deprives 
them of initiative. It undoes the 
teaching of self-help .... it makes 
them spoonfed. This is a tra gedy 
next only, if indeed not equal to. 
fratricide on a vast scale .... " . 

It was against that fratricide that 
Mahatma Gandhi laid down his life_ 
Even while he was fighting against 
fratricide he compared the evi] of 
controls to the evil that in the end 
destroyed his life but keeps hi! 
memory sacred for ever, This is the 
great master of the ruling Party 
whom they treat with such scant 
courtesy and thought. 

The emphasis on controls, regimen-
tation and Statism is where the Gov-
ernment is going wrong. They are 
hopelessly outdated on this issue. It 
is not only free countries, it is not 
only the democracies, that see this. 
More and more socialists and .com-
munists all over the world are be-
ginning to see the validity of what I 
am saying. 

We accept the socialist aim of a 
"free and equal society" but we are 
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perspective enough to see that the 
method of Statism and controls is not 
the method that leads society to a 
free and equai society. If I had the 
time, I would have read from the 
programme of the German Socialist 
Party to show that they are against 
planning beyond a minimum; they are 
against controls beyond a minimum; 
and they lay the greatest stress on 
free competition and a free way of 
life. In other words the German 
Socialist programme ~ nothing more 
than a paraphrase of our own pro-
gramme. But why go to socialist 
democracies? Let us go to the com-
munist .countries. I wish hon. Mem-
bers opposite would read a little ""OL'e 
of what appears in the Soviet press 
and in the Soviet economic journals. 
Let them read Professor Lieberman, 
as ~  friend Mr. Nath Pai points out, 
and the'! will find a very rapid shift-
ing away from regimentation, Statism 
and phnning to a free competitive 
economy. 

Only da" befon, yesterday, in the 
Econcmic Times of August 24, there 
was a whcle article on the Yugoslav 
scene. The han. Prime M;nisler was 

~  not long aga. I wonder if he 
educated himself on this particular 
point? In case he did not do that, 
let me ~ a few sentences from 
wh,! the Yugoslav Government is 
doing here and now as we are discus-
sing the problems. It says: 

"Yugoslavia has latelv been 
sufferinl( from all the weil-known 
economic ills-wild infhtion, ba-
lance of payments deficit. sluggish 
produolivity in her factories. The 
Government is now trying to give 
a h3rd, competitive tone to the 
economy in order to restore it to 
health." 

. And how do they propose to restore 
it to health? They are doing it pre-
cisely by the measures we, on this 
side, have been suggesting and not 
'by the measures that my hon. friend 

the Finance Minister suggested. It 
says: 

"The startling downgrading of 
the dmar IS, paradoxically the 
first step in ari effort to ~  
Yugoslavia's currency stronger 
and to strengthen the country'. 
over-all economic position .... ,. 

" .... Internal producers' prices 
have been able to rise because 
imports have been closely restrict-
ed by currency allocation through 
the banks. Imports are now to be 
allowed relatively freely .... " 

"Now tariffs are to be lowered 
to 11. 8 per cent, in the hope that 
at the new exchange rate and 
with this small tariff, foreign 
goods will offer a steady competi-
tion to domestic producers and so 
~  furth"r inflationary price 
mcrClIses. At the same time 
factories will !lave an incentiVe ~ 
export more." 

This closely follows the ~  of 
Ceylon which I commended to the 
House when I opened the debate three 
days ago. It is very interesting that 
since I spoke, a communist country is 
now following the Ceylonese path 
and rejecting the path that this Gov-
ernment insists on pursuing. 

was very interested to hear 
Dr. Mishra from the Communist 
benches when he talked about "the new 
class," the new class that is so well-
described in 'Djalas' which I have in 
my own way tried to describe on more 
than one occasion in the last twelve 
Or twenty-four months. Dr. Mishr. 
pointed to a new class of parasites 
and exploiters, some in the State sec-
tor and some in the private sector, 
who combine to loot the community, 
who use the licences and permits and 
quotas to extort from the community 
and he went on to say that these peo-
pJe now play a very prominent part 
in the Mini.try-making of the Cong-
ress State Governments. I am very 
glad that a lJ'Iember of the Communist 
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Party is so perceptive as to follow our 
analysis. 

The only vested interest in this 
a1untry is the vested interest of tbis 
new cias5, the new class which has a 
mixed physiognomy, partly politicians 
in office, partly officials, and partly 
private capitalists who play ball with 
these people. That is the only class 
against which the common people 
have to wage a fight today. 

This Government has neglected its 
basic olJligations, as Mr. Dandeker 
pointed out yesterday. It cannot 
supply water to the farmer; it c3mlOt 
supply drinking water; it cannot pro-
vide transport and communications. 
But this Government goes into all 
walks of life where it has no business 
to go. The politician pokes his nose 
into every walk of life o'f the com-
munity from one end to another. 

I shall leave aside business, because 
we have discussed it enough. There 
are other walks of life where they 
.go. Take universities. I was very 
glad to hear my hon. friend, the Edu-
cation Minister, admitting, yesterday 
that there is far too much politics in 
·universities. Who took it there? Was 
it not the Chief Ministers and Edu-
.cation Ministers of State Governments 
who wanted either to become Vice-
Chancellors or to nominate Vice-
Chancellors? All universities are be-
ing corrupted by political interference 
from the ru!ing party. 

Not only universities, take sports 
also. The politician cannot keep his 
finger out of sports also. I was very 
,glad that the Indian Olympic Asso-
ciation last month drafted a model 
Constitution-a Sub-Committee has 
drafted a model Constitution. It has 
recommended that persons engaged in 
active politics should be made ineligi-
ble to be members of National Sports 
Federation or Sporting Associations in 
the country. As one engaged in poli-
tics, I welcome this. 

The politician has a very :egi-
timate place in the life of this coun-
. try, but when he tries to ~  
educationists, sportsmen and busmess-
men, it is time that he is put in his 

place. By antagonising people in this 
manner, Our class are inviting their 
d80!1'l. People are getting fed up with 
politicians of all kinds. People are 
Baying "Sab Chhor Hain" (Interrup-
tions). People are getting fed up be-
cause of the misdeeds of the hon. 
members opposite. 

As this debate was going on, I re-
ceived a letter from a gentleman in 
the South, an educated man, a lawyer. 
He says in this letter: "A number 
of us feel that the country has to be 
saved from the politicians first before 
it can be saved from Pakistan and 
China." I reject the sentiment. I 
think this is a gross exaggeration of 
a legitimate feeling of resentment 
against the attempt of the politician 
to dominate every walk of life. If 
the politician does ·not stick to his 
own walk of life, which is politics, 
he will soon find that the politician 
is thrown out of politics itself, as is 
happening in certain other countries. 

I am alarmed-I do not know whe-
ther other hon. Members hear this 
kind of thing as much as I ~  the 
number of young, educated, middle-
class men who come to me and say: 
"Let us scrap the Constitu:ion and 
have a military dictatorsh'p". I have 
to spend hours arguing with such peo-
ple. Good people in any ~  

would be good democrats. (Interrup-
tions) . 

Shri Hanumanthaiya: This is in-
directly a kind of incitement to sub-
vert democracy. 

Mr. Speaker: Order, order. 

Shri M. R. Masanl: I am surprised 
that my hon. friend, Shri Hanuman-
thaiya, should say such a thing. 

I am warning this House that, if 
we do not stick to our task of ruling 
this country, if we try to put ~  

finl(ers into every field, whether It 
is business or spor or education or 
text-books we shall create such re-
sentment ~  the younger people, 
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the more intelligent people, that they 
will try to throw us out of our own 
legitimate sphere, which is to rule the 
country. 

I am a staunch democrat; I do not 
yield to anyone in that. When 
Mr. Hanumanthaiya asked me the 
other day as to what was my 
attitude to the burning of public 
property and violence, my answer 
was very clear: we deprecate and 
denounce all violence and burning 
of public property. All violence 
coming from unauthorised sources 
must be condemned ab initio Our 
path is not the path of "increas-
ir.g misery;" we want our people to 
progress with increasing prosperity 
and increasing well-being. Let me 
say this: when people burn and loot, 
they are quite wrong; but they are 
not the only culprits. There are the 
other culprits also who weaken demo-

~  by being in office and not giv-
ing good government, by lowering 
respect for those in office, by spread-
ing cynicism about ~  and 
morality among the common people, 
who strengthen the hands of those 
who want to resort to violence and 
destruction of property. As a demo-
crat, let me be fair: I condemn those 
who incite violence and also condemn 
those who create conditions of starva-
tion, misery and hardship, ~  

where common people loot and burn. 

I believe that this Government has 
misused the Emergency and the De-
fence of India Rules in some cases. 
I do not say that there has been a 
gross misuse. I do not think that the 
Government have become Fascists. 
When it is said that the Government 
have become fascists, I have defend-
ed it in a public meeting by saying 
that such people did not know the 
meaning of fascism. 

There have been cases of misuse of 
the Emergency and of the Defence 
of India Rules and for that I do not 
..... ant the House to accept my word. 

want to refer to what the former 
Attorney-General, who enjoyed con-
fidence of this Government over 
a number of years, said recently in a 
learned lecture he gave. Mr. M. C. 
Setalvad said in Madrs on August 16: 

"The continuance of the Emer-
gency now approaching the cease 
of its third year and the Presi-
dential order depriving citizens 
of their right to move the courts 
for infringement of fundamental 
righ ts were a 'negation' of the 
rule of law and had cast a 'slur' 
on the fair name of constitutional 
and democratic government." 

He also pointed out that the use of 
the Defence of India Rules to deal 
with students, to deal with foodgrain 
hoarders, to deal with striking trade 
unionisls or to deal with my friend, 
Dr Lohia. is a completely misuse of 
the Defence of India Rules. If 
Dr. Lohia or anyone else breaks a 
law, by all means put him up before 
the court and try him and if the 
Magistrate convicts him, then let him 
go to jail for his crime. I do think' 
that Government are provoking people 
with a certain measure of impatience' 
by their misuse of special powers. 

My friend, Dr. Karni Singhji gave .' 
challenge to the Opposition for our 
responsibility, and I accept that 
challenge. I think he is right in say-
ing that, along with the Government, 
We too are letting down our people 
by not providing the country with 
an alternative government. The peo-
ple are sick of this government, but· 
they do not know where to tum to. 
It is our fault that we are not pro-
viding the country with an alternative 
government and he is right in saying 
that. He performed a public service-
in pointing a finger at this side of' 
the House. (Interruptions). 

Shrl Joachim Alva (Kanara): III' 
regard to controls, you are mislead-
ing the House. 
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Mr. Speaker: Order, order. 1 have 
already appealed to the Members. He 
· .. :ill please resume his seat. 

Shri M. R. Masani: 1 was refer_ 
ring to Dr. Karni Singhji and I do not 
know why Mr. Alva should get an-
noyed. 

I was saying that Dr. Karni Singhji 
was right. If democratic opposition 
parties continue to squabble among 
themselves, continue to allow the 
absence of Proportional Representa-
tion in our Constitution to create a 
Lok Sabha thoroughly unrepresenta-
tive of the people, then  they also are 
to blame. So far as I am concerned, 
I can assure Dr. Karni Singhji that my 
Party and I have striven since 1961 
and will ~  to strive (Interrup-
tions) until we can bring the opposi-
tion democratic parties to a measure 
of co-operation that will give at least 
an honest Lok Sabha representative 
of the people. I would, Sir, in that 
eontext .... (Interruptions). 

Mr. Speaker: I ask the Members to 
be patient now and listen to the re-
ply. 

Shrl M. R. Masalll: .... like to pay a 
tribute to Acharya Kripalani, our ve-
teran, who has ceaselessly tried at 
this advanced stage and in his frail 
health to bring democratic opposition 
groups together. 1 hope he will con-
tinue his efforts. 

Now, I come to the last part of my 
apeech, and that is to answer a pIe a 
that has been made and a question 
that has been put by many hon. Mem-
bers. That question was this: "Is 
this the proper time for a motion of 
no-confidence in the Government"? 
Mv hon. friend Shri Mahatab put that 

~  Shri Hanumanthaiya put 
that question. A fair lady, Shrimati 
Tarkeshwari Sinha, put that question. 
Shri C. Subramaniam also raised that 
issue. The question was: "When the 
country's affairs are in su":!h a mess, 
when the home front is collapsing, 
when we are facing bankruptcy, when 
our frontiers are threatened, Is this 

the time to bring forward a motion 
of no-confidence?'. May I ask in re-
turn: "If the land is flowing with 
milk and honey, if everything in the 
garden is rosy, if the country's rela-
tions with all its neighbours are good, 
would that be the right time for a 
motion of no-confidence?". Let there 
not be any misapprehension .... 

Shri Joachim Alva: He is mislead-
Ing thl'! House in regard to controls. 
(Interruptions) . 

Mr. Speaker: Order, order. I have 
called the hon. Member to order so 
many times. Can he not listen with 
patience? He has to listen with 
patience, even though he may not 
agree with the hon. Member who is 
~  

Shrl Joachim Alva: But he is mis-
leading the House. 

Mr. Speaker: It is his business and 
It is his turn to reply now, and he is 
replying to the debate. The hon. 
Member should listen with patience. 

Shri M. R. Masalll: Let me assure 
the Prime Minister and the House 
and through them the country and 
the world that there ~  be no mis-
conception about where we stand in 
regard to the attack and infiltration 
from Pakistan. When I opened this 
debate I said to the Prime Minister, 
"I ag;ee with you that defence in-
volves the right to retaliate, the right 
even to cross the frontier and attack 
the enemy in his own territory", anll 
the whole House has with one voice 
supported that point of view. On that 
issue. there is no difference betweel\ 
us. Whatever the fate of this motion 
of no-confidence, let India and the 
world know that on that point we ~  

all at one with Government, and th& 
Prime Minister will get the fullest co-
operation he wants on that issue. 

Shri J. B. Krlpalalli (Aml'oha): 
Does he get it from his own people? 
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8hri M. R. Masani: But when the 
home front is in danger of collaps-
ing, it is essentially a national service 
to draw attention to those false poli-
cies of Government and to those 
wrong policies of Government which 
are endangering our defence and 

~  are endangering our economy, 
and that is what we of the Opposi-
tion have tried to do. 

My hon. friend Shri Raghunath 
Singh must read his history again. 
He gave the ~  of Britain. In 
Britain, it was exactly the other way 
.about. Let me remind him that, when 
the Second World _War was on, when 
the Chamberlain Government was do-
ing badly, Mr. Chamberlain invited the 
Leader of the Opposition, Mr. Attlee, 
to JOIn his Cabinet. Mr. Attiee 
said: 'I will not join your Cabinet till 
you resign and until a new Conser-
vative Government with a new policy 
comes in'. He moved a motion of 
censure against Mr. Chamberlain. 
That motion was defeated, as our 
motion will be defeated today. But the 
Conservative Party had the sense and 
the imagination .... 

Shri Ranga: And the patriotism. 

Shri M. R. Masani: ... and the pat-
rio,i3m to draw a moral. Mr. ~

berlain went and tendered his resig-
. nation to the King, and the King sent 
for Mr. Churchill and (Shri Joachim 
Alva: You are not a Churchill.) said 
'Labour are prepared to co-operate 
with you if you go in for a Coalition 
Government'. That was how the 
Opposition behaved in Britain during 
wartime. We are only following that 
very excellent British model. 

Another argument i.<;: 'When you 
have not got a majority, why do you 
move a motion of no-confidence?' 
If we had a majority, there would 
be no need to move a motion of no-
confidence, because we would not be 
'sitting here on this side. In a Parlia-
"mentary democracy, the Opposition 

moves a motion of no-confidence only 
When it has no majority; otherwise, 
the occasion does not arise. It is true 
that the peop:e in the galleries might 
get a very wrong idea of the strength 
of lhe Government and the Opposi-
tion. Let me remind them ... 

Shrl Sonavane' (Pandharpur): Call 
the han. Member refer to the galle-
ries? 

Shri M. R. Masan!: All right; 
would say that the people in the 
country may have a wrong impres-
sion, but let me remind the House 
that the politi.cal parties and group8 
that are supporting this motion of no-

~  ... 

Shri K. D. MaIaviya (Basti): Divi-
ded house. 

Shri M. R. Masani: '" .polled more 
voles in the last elections to the Lok 
Sabha in 1962 than my han. friends 
opposite. We may be under-repre-
sented in this House and they may be 
over-represented. but we represent 
over half the country, and this mo-
tion of no-confidence has the country 
behind it. As Acharya Kripalani 
said yes' erday. this is the voice of 
the people. It is even the voice of 
many Congressmen who may not have 
the courage to speak out ~  

Finally, we were asked: 'Why don't 
you talk to us; why don't we sit to-
gether and solve these problems? 
Your suggestions will be considered'. 
Mr. Speaker, Sir, I ask you to consi-
der our experienr:-e here. since my 
party was formed in 1959, on every 
issue that we have raised, on every 
constructive suggestion that we have 
made, We have been brushed aside 
without the slightest attempt to ans-
wer us. 

Shri Joachim Alva: My han. friend 
is misleading the House in regard to 
.controls. He has changed four times 
in his career. What did he say in 
1944? 

Mr. Speaker: Order, order. 
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Sbrl M. R. Masani: From 1959, 
Shri J. B. Kripalani and I had warned 
the country against Communist ag-
gression. But the former Government 
refused to listen to us and went on 
with Panchsheel. We had warned 
against the wrong priorities in the 
Second and Third Plans. Yesterday, 
Shri C. Subramaniam said that there 
was no fertiliser. You may read my 
speeche.s on the Second and Third 
Plans, and you will find that I had 
pleaded for fertilisers and not for 
steel Today, we are suffering be-
cause the Opposition has not been 
listened to. 

On every Budget, we have pointed 
out that excessive taxation will be in-
flationary, but we have not been 
listened to. When the next budget 
came, We are told that the last one 
was inflationary, but the next one 
will not be inflationary. When this 
House first rejected the Constitution 
(Seventeenth Amendment) Bill, we 
plead'ed that it be dropped. But the 
previous Government brought it back 
again within a few weeks and forced 
it through the House. 

When the Gold Control Bi'l was 
before the House, ~  knows 
that nobody wanted that Bill except 
the Finance Minister, but he was al-
lowed to bullv the whole House into 
passing that Bill which everyone knew 
was worthless. 

There was even one occasion when 
the Congress Members of the Joint 
Committee were over-ruled, and that 
was on the Companies (Amendment) 
Bill. I hope my han. friends will 
remember it. That was in regard to 
the .conversion of loans into equity 
shares. At -that time, the Joint Com-
mittee's report was over-ruled; the 
decision of the majority of the Exe-
cutive Committee of the Congre!!ll 
Party W'as over-ruled, and this House 
was bullied into passing a law that 
it did not believe in. 

With thi, record, are we to accept 
this invitation to sit down and talk 
things over? Let the Government 

change its attitude to the Opposition. 
Let them say that in some cases 
they are prepared to listen with aJl 
open mind and modify their policies. 
When that happens, we shall be aiacl 
to co-operate. 

This motion of no-confidence is due 
to the failure of the Government to 
listen to the voice of reason, whether 
it comes from here or from the press 
or from the public of India. They 
are people with closed minds, they 
will not listen, they persist in error, 
and when they persist in error, 
we have no option but to resort to 
this step. 

I have no regrets for having intro-
duced this motion. I think that the 
last four days have been highly edu-
cative to this House and to the .coun-
try on important economic issues 
affecting our home front. 

More than being educative, we have 
provided a constitutional channel for 
the seething discontent in the country 
and the bitterness among the common 
people against those in office. If my 
han. friends opposite do not want mo-
tions of no-confidence, they will have 
riots and they will have revolution. 
This is the democratic and ~

tional way of giving expression and 
vent to the pent-up feelings of the 
people. If the people lose heart, if 
they despair, as many people do in 
India, and say there is no escape from 
these people in office and we have 
got to suffer them for our lifetime, 
then Indian democracy is sunk. 

Finally, this motion has given hope 
to the people. It has shown them what 
can be done. It has given them a fore-
taste of the shape of things to come. 
They now know that it can be done 
and it will be done some day, and that 
India will have a new and a bet+er 
Government. 

Shti H. N. Mukerjee (Calcutta Cen-
tral): There is one point of explana-
tion which I wish to place before the 
House. Our Party had supported the 
censure motion on certain grounds 
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which we had indicated. We had ex-
pected that 8mi M. R. Masani when 
he replied to the debate would speak 
in a manner which would reflect the 
maximum unity as far as Opposition 
Parties were concerned. But I am 
sorry to have to say that the way he 
has placed his case disables us from 
giving full support to his motion. We 
wish to censure Government but we 
shall do SO for reasons very different 
from what 8hri M. R. Masani has 
placed before the House. 

8hri Surendranath Dwivedy (Ken-
drapara): I would request you to read 
the motion. Let it not be construed 
that all of us accept all that has been 
said by the Mover. 
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Vsi9hya. Shri M.B. 

Valvi, Shri 

Vanna, Shri 1,1.L. 

Varm:', 5hri Ravindra 

~  Shri SOY. Shri H.C. 

Sharma. Shri A.P. 

Sharma Shri D.C. 

Sharma, Shri K.C. 

Srinivae.n. Dr P. 

Subhanman. Shri 

Subratpaniam. Shri C. 

Subramnnyam. Shri T. 

Sumllt Prasad, Shri 

Surendra Pal Singh, Shri 

Surya Pra<;ad., Shri 

Veera;\ra, Shri 

Venkat2lubl-)iah, Shri P. 

Verma, 5hri Dalgovind 

Verma, Shri K.K. 

Vidyalankar, Shri A.N. 

Vijay A>land, Maharajkumar 

Virbhac!ra Sin,e-n., Shri 

Shastri, Shri LaJ Bahadur) 

Shastri.:Shri Ramanand 

Swamy Shri M.P. 

Swatan Singh, Shri 
Vyas. Shri Radhey L.l 

Wadi\ril., 5hri 

Sheo Narisn, Shri 

Sbivananjappa, Shri 

Shrce Narayan Das. Shri 

Shyam Kuman De· .. i, Shrimati 

Tahir. Shri Mohammad 

Tantia, Shri Rameehwar 

Thena-I, Sbri Nallako,.. 

Thimmaiah. Sbri 

Wasn:k. Shri Ralkridm8 

Yadav, Shri ~  

Yadav. :ihri Ram Harkh 

Yada\'a. 5hri B.P. 

Mr. Speaker: The result of the Divi-
siOn is: Ayes 66, Noes. 318. 

The motion was negatived. 

Shri Ranga: This is the biggest cen-

sure on you. 

13.37 hrs. 

COMPANIES (SECOND AMEND-
MENT BILL-contd. 

Mr. Speaker: Further consideration 
of the following motion moved by Shri 
T.  T. Krishnamachari on the 18th 
August 1965, namely:-

''That the Bill further to amend 
the Companies Act, 1956, as re-
ported by the Joint Committee, 
be taken into consideration." 

Shri Vidyalankar may continue his 
speech. 

The Minister of Ymance (Shri T. T. 
Krishnamaeharl): May I ask your gui-
dance in regard to the timing? We 
have got 2! hours left. 

Mr. Speaker: Five hours had been 
allotted. Now we have 2! hours letl 
We will have one hour for general dis-
cussion and the rest for clause-by-
claUse cons:deration. 

Sbri S. M. Banerjee (Kanpur): You 
Sir, were not in the Chair when this 
Bill was being discussed. Many 
members had expressed a desire that 
the time should be extended. It, WWl 
left to you to decide. The Chairman 
was there at that time. So many 
amendments haVe been tabled. 

Mr. Speaker: I will see. 

~ ~ ~~ (i"rRT) 
~  or r:r 

~ ~~  ~  

Shri A. N. Vidyalankar (Hoshiar-
pur): Mr. Speaker, the other day 
I started by congratulating the Fin-
anCe Minister on bringing forward 
this Bill. I know that the Finance 
Minister has a very soft corner for the 
corporate sector and, rightly, he de-
sired that such amendments should be 
marie to the company law so that the 
corporate sector should be able to 
play its progressive role and approach 




